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THE TRIPURA ACT NG. 11 OF 201 4.

AN

THE TRIPURA APPROPRIATION (NQ. 9 ACT, 207 4.

ACT

‘0 uuthorize payment ond oppropriation of certain further sums from.ond out of he

Consclidated fund of the State of Tripura to meet the expenditure incurved on ceriuir

o

services during the financial year ended on 31" March, 2007 in excess of the amount granted

o those services and for that yeay.

BE it enacted by the Legislative Assembly of Tripura in the sixty-fifth vear of the

Repubiic of lndia as follows: -

Shore Title

P £
el 43

#s, 14, 85,12,265/~
oui of the Consolidaied

Fund of the Sigie of
Trippre f¢ meet cerfain

expendiiure  Jor  the
Finasciol Year ended on
317 duy of Muarch, 20607

Appropriation

i.

This act may be called the Tripura Appropriation. (No. 9)
Act, 2014. |

From and out of the Consolidated Fund of the State of

‘Tripura, the sum specified in column 3 of the Schedule

amounting in the aggregate w the sum of Rupees
fourteen crove eighty five lakh twelve thousand two
hundred sixty five only shall be deemed 1o have been
authorized to be paid and applied to meet the amount
spent for defraying the charges in respect of the services
specified in column 2 of the Schedule during the financial

year ended on the 31 day of March, 2007 in excess of the

amounts granted for those services and for that

The sums deemed to have been authorized to be paid and
applied from and out of the Consclidated Fund of the
State of Tripura under this Act should be deemed to bave
been appropriated for the services and purposes expressed
in the Schedule in relation to the financial year ended on
the 31" day of March, 2007. A -
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[HE SCHED

ULE

_ (Section 2 and 3)
P 2 3
P ' Sums aggregating i
: ?ftef Services and Purposes fwted By | Charged on fhe Total
v ates Assembly | Consolidated Fund =
5.
Es. Rs,
15 {Bublic Works {R&B} Department {Capital) 3 162198060 15219800
y [73 T O] 3 P &
56 Ne;@re of Scheduled Casie Depanment 9 547985 517285
(Capitall = B
22 |Releif & Rehabiliton Department {Revenue) 162232 0 182232
21 |Education (S&W) Depariment {Capital) 51530 0 K753
a2 iEducation {Sports) Depariment {Revenue} 18160548 0 18162548
i3 |Finance Degariment {Capital) g 144685860; U1 4685860
GRAND TOTAL:- 18388310 130122955 448512265
TOTAL : REVENUE 18331780 0 18331780
' TaTAL : CAPITAL 57530 130422855 13014 80485
D.M. SAMATIA

LR. & SECRETARY, LAW
GOVERNMENT OF TRIPURA

Drinted af the Tripura Governiment Press, Agartala.
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